2015 Written Answers PHALGUNA 10, 1887 (SAKA) Written Answers 2016

The Minister of Planning (Shri
Asoka Mehta): In discussions with
the Planning Commission, the State
Governments agreed to consider the
proposal for raising additional resour-
ces for the 1966-67 Plan through
changes in urban immovable property
tax or levy of such a tax in case the
State Government concerned was not
levying it already. The U.P, Govemn-
ment has since introduced certain
changes in the urban immovable pro-
perty tax levied in that State and the
Gujarat Government has increased the
education cess on lands and buildings
in urban areas. The Bihar Govern-
ment has also introduced a Bill in the
State Legislature for imposing a tax
on non-agricultural urban land. Be-
sides, the Mysore Government has re-
cently placed a Bill before the State
Legislature for levying a tax on urban
land and the Kerala Government is
actively considering the matter. In-
formation for other States ig not yet
available.

Land Reforms Measures
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Will the Minister of Planning be
pleased to refer to the reply given to
Starred Question No, 309 on the 18th
November, 1965 and state:

‘a) the further progress made in
implementing Land Reforms mecasures
n e States;

(D) the reasons for the delay In
the matter of introduction of Jand
reforms in the States; and

(c) the suggestions made by the
Planning Commission to the States in
this regard?

The Minister of Planning (Shri
Asoka Mehta): (a) to (c). A state-
ment is laid on the Table of the House.
[Placed in Library. See No. LT-5566/
66].

Development of Hill Areas
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Wil] the Minister of Planning be
pleased to refer to the reply given to
Starred Question No. 448 on the 25th
November, 1985 and state:

(a) the progress since made by the
Steering Committee of the Planning
Commission for the development of
hill areas;

(b) whether the Report has
finalised;

been

(¢) if so, its recommendations; and

§d) whether a copy of the Report
will be laid on the Table?

The Minister of Planning Shri
Asoka Mehta): (a) to (d). The
Steering Committee has not yet com-
pleted the examination of the report:
of the Working Groups. Two of the
Working Group reports viz. those on
Vilage and Small Industry and on
Transport, have not yet been received
by the Steering Committee.
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